RAJYA SABHA [30 July, 2001]

(8) Thirty-third Annual Report and Accounts of the Central inland
Water Transport Corporation Limited, Kolkata, for the year
1999-2000, togetherwith the Auditor's Report on the Accounts
and the comments of the Comptroller and Auditor General of
Incdlia thereon.

{b) Review by Government on the working of the above
Corporation.

(2) Statement (in English and Hindi) giving reasons for the delay in
laying the papers mentioned at (1) above. [Placed in Library.
See No. L.T. - 3671/01]

REPORTS OF THE COMMITTEE ON THE WELFARE OF SCHEDULED
CASTES AND SCHEDULED TRIBES
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() Fourteenth Report (Thirteenth Lok Sabha) on Action Taken by

Government on the recommendations contained in the 8™ Report

(11" Lok Sabha) on Ministry of Railways (Railway Board) -

Reservation for and employment of Scheduled Castes and
Scheduled Tribes in South Centrai Railways.

(i) Fifteenth Report (Thirteenth Lok Sabha) on Action Taken by
Government on the recommendations contained in the 5™ Report
(13" Lok Sabha) on the Ministry of Finance (Banking Division) -
Reservation for and employment of Scheduled Castes and
Scheduled Tribes in State Bank of Patiala and credit facilities
provided by the Bank to them.

MOTION FOR ELECTION TO THE NATIONAL SHIPPING BOARD

THE MINISTER OF LAW, JUSTICE AND COMPANY AFFAIRS AND
MINISTER OF SHIPPING (SHRI ARUN JAITLEY): Sir, | beg to move the
following Motion:-
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